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.Re: Disussion on 
Cecue-fi,Te 

foreign exchange? Is it according to 
the restrictions ,which he !las already 
Illaceq ~hat people should not go until 
and unless he is assured that the man 
going out has enough of foreign 
exchange? 

Shri Morarjl Desai: The correspond-
ing trade unions there meet the 
expenditure. That is usual every 
year. 
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Mr. Speaker: Papers to be laid, 

Shri Thomas. 
Shri Bade: I want to put the ques-

tion, because my name is there in the 
Short Notice Question, and I was 
allowed only one question. 

Mr. Speaker: Now he will kindly 
allow me to proceed. He will excuse 
me now if I have passed on. 

12.11 hrs. 
PAPER LAID ON THE TABLE 

NOTInCATJONS UNDER EsSENTIAL COM-
MODITES ACT 

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): I 
beg to lay on the Table a c;:.py arh 
of the following Orders under sub-
.ection (6) of section 3 of the Essen-
tial COmmodities Act, 1~5:-

(i) The Rice (Madilya Pradesh) 
Price Control (Second 
Amendment) Order, 1962 
published tn Notificat;O!l No. 
G.S.R. 1932 datdd the 29th 
November, 1962. [Placed in 
LibraT1l, see No. LT-637162]. 

(il) The Madhya PtaJe'~l RIce 
Procurement (L~vy) Am')ncl-
ment OTder, 1911~ pubFiled III 

Notification No. G.S.R. l~ 
dated the 29th November, 
1962. [Placed in Library see 
No. LT-838/62J. . , 

(iii) The Rice and 1'add., (Assam) 
Second Price Control Order 
1962 published ill Notification 
No. G.S.R. 1635 dated the 30th 
November, 1962. [Placed in 
Library, see No. LT-639/62J . 

12.12 hrs. 

RE: DISCUSSION ON CEASE-FIRE 

Mr. Speaker: Shri Jagjivan Ram. 

Shrl Hari Vishnu Kamath (Hosha-
gabad): Before vou go on to further 
business, you ar~ aware that Monday 
has been fixed for the debate on the 
border situation, and the debate can-
not proceed properly unless the corres_ 
pondence that has passed between the 
Government and the Chinese Govern-
ment on various points raised for 
clarification is also placed on the Table 
of the House, or at least the Doints 
that have been raised for clarification. 

Mr. Speaker: I will ascertain from 
the Government if the correspondence 
can be placed, 

Shri Harish Chandra Mathur (Ja-
lore): I understand from tDday's press 
reports and what the Prime Minister 
said, that they have prepared in the 
External Affairs Ministry a good 
pamphlet giving all the information 
and the various maps 

Mr. Speaker: That the Prime Minis-
ter Faid himself, 

Shri Jlarish Chandra Mathur: What 
I mean to submit is that I wish it is 
also made available to Parliament. 

Mr. Speaker: The Prime Minister 
has made clear that there are not as 
many copies as there are Members, 
but some copies would be placed In 
the Library and some others would 
also get them. 


